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HIGH COURT AT CALCUTTA   
  APPELLATE SIDE   

NOTIFICATION 

 

   No. 7540 –R(R&M)                                                          Dated, 17th day of November, 2025 

   In furtherance of the notice dated 25.06.2025 and the notice (corrigendum) dated 09.07.2025 
of the Appellate Side Establishment with regard to  promotional examination for the post of 
Private Secretary to the Hon’ble Judges’ borne in the Technical Branch (Stenographical 
Cadre) on the Appellate Side Establishment and in view of the Written Examination and Skill 
Test held on  18.07.2025and the Computer Proficiency Test held on 23.07.2025 in the process 
of said examination to fill up 48 (forty-eight) vacancies in terms of the resolution  of the 
Hon’ble Recruitment & Promotion (High Court) Committee in its meeting dated 23.04.2025,  
the following result of the candidates belongs to the cadre/post of Stenographer, Grade-A, who 
appeared  in the said Phase-I Examination are being published for general information. 

                       RESULT OF EXAMINATION 

                  (PHASE-I) 
 

Sl. 
No. 

Name of the candidates Marks obtained by the candidates in 
Phase-I Examination 

(Total Marks-75) 

Total 
Marks 

obtained 
in Phase-I 

Exam 

Remarks 
(Qualifying 
Marks- 37.5 

Marks @ 
50% of the 
total marks 
in Phase-I) 

Written 
Examination 

(F.M.-50) 

Skill Test 
(F.M.- 10) 

Computer 
Proficiency 

Test 
(F.M.-15) 

1. Sukanta Roy (S.C.) 24 7.32 08 39.32 Q 
2. Jaydev Mandal (S.C.) 24.5 8.05 05 37.55 Q 
3. Debjit Das 17 7.08 09 33.08 - 
4. Piya Bhuinya (S.C.) 32 7.40 09 48.4 Q 
5. Gourab Khan (S.C.) 23 8.78 05 36.78 - 
6. Sujata Chowdhury 

(S.C.) 
26 6.27 07 39.27 Q 

7. Sk. Abu Taleb (OBC-
A) 

35 8.29 12 55.29 Q 

8. Chandan Mondal 
(S.C.) 

28 7.08 09 44.08 Q 

9. Kabirul Islam (OBC-
A) 

30 8.05 09 47.05 Q 

10. Rajarshi Moulik (UR-
MSP) 

32.5 8.05 09 49.55 Q 

11. Sanchita Saren (S.T.) 37 6.19 10 53.19 Q 
12. Baishali Biswas (S.C.) 24 8.78 08 40.78 Q 
13. Pritam Roy 38 8.38 10 56.38 Q 

N.B.: ‘Q’ denotes qualified for Interview/Viva-voce Test (Phase-II) 
 
 
The 17th November, 2025   
 

                                                                                           By Order   
                                                                                                                                               

                                                                                             Sd/- 
                                                                                            Registrar     

                                                                                       (Recruitment & Management)   
                                                                            High Court, Appellate Side, Calcutta 


